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CENTRAL AIMINISTRATIVE TRIBUMAL

CALCURTA BENCH
/ ; MA.120 of 1997
, R Oh 3131 of 1997

Present: Hon'dle Mr.Justice A.K.Chatterjes,Vice-Chairman,
‘ Hon'ble Mr, M,S.Mukherjes,Administrative Member.,
._" ’ ‘\ .
ANANDA GOPAL CHAKRABORTY & ORS,
UNION OF IRDZA & ORS,

\ ~ Por the respondentst Mr.M.S.Banerjce,coumsel.
| For the respondents: Mrs,R,Banerjce,counsel.
/! '

Both sides appear.
Reply ¢o both the U.A. and the M,A, be filed
at least a week before the next date fixed,

Matter will be listed tor hearing regarding
admission on 13.6.97.

Interim Order, already passed, shail continue
till the next date,

Plain copy to both the parties,
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M, 5. Hud ’ " (AK.Chattorjee)
m'ﬁﬁﬁ,}w e Vice-Chairman,




